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(3) A statement (Hirdl and Eng-
lish versions) showing reasgng for
delay 1n laying the documenis men-
tioned at (2) (ab) above

[Placed s Labrary. See No LT-
1785/78 ]

ANNUAL AccounTs FOR 1078-77 E1L OF
VISAKHAPATNAM PORT TRUST

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM) 1 beg to lay on the
Table a copy of the Annual Acrounts
(Hind1 and English versions) of the
Visakhapatnam Port [lrust fcr the
year 1976-77 and the Audi; Report
thereon under sub-section (2) of sec-
tion 103 of the Major Port Tru«is Act
1963

[Placed mn Library. See No LT-
1796/78 1

REVIEWS AND ANNUAL REpPORIS Or

BHARAT HFAVY PLATE AND ViSsELES

LT  VISAKHAPATNAM, ‘TUNGABHADRA

STFEL PrODUCTs LTD  AND TiEVFNI

STRUCTURAL LTp NAINI  ALLAI'ABAD
FOR 1776-77

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSThY (KUMARI
ABHA MAITI) I beg to lay on the
Table g copy each of the following
papers (Hind1 and English versions)
under sub-section (1) of siuiion GI9A
of the Companies Act 1956 —-

(a) (1) Review by tbe (ovein-
ment on the working of the Bharut
Heavy Plate and Vessels Limited
Visakhapatnam for the year 1976-77

(n) Annual Repori{ of the Bharat
heavy Plate and Vessels Limited,
Visakhapatnam for the yzar 1976-77
along with the Audited Accounts
and the comments of tne Compliro'-
ler and Auditor General thereon

[Placed in Library. See No LT-
1797/78 ]
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(b) (i) Review by the Govern-
ment on the working of the Tunga-
bhadra S'eel Products Limited, for
the year 1976-77.

(ir) Annual Report of the Tunga-
bhadra Steel products Iimuted, for
the year 1876-77 along with the Au-
dited Accounts and che comments of
the Comptroller and Auuitor Gene-
ral thereon

[Placed in Library. See No LT-
1788/78 ]

(¢) (1) Review by the Govern-
ment on the working of the Triveni
Structurals Linuted, Namni Allaha-
bad for the year 1976-77

(u) Annual Report of the Triveni
Structurals Limited, Naino, Allaha-
bad, for the year 1976-77 along with
the Audited Accounts and the com-
mentg of the Comptroller and Au-
ditor General threeon

[Placed in Ltbrary. See No LT-
1798/78 ]

ANNUAL REpORT OF BHARAT EanTH
Movers LTp, BANGALORE FOR 1976-77
AND A STATEMENT

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (PROF
SHER SINGH) I beg to lay on the
Table a copy of the following papers
(Hind: and English vercion.) under
sub-section (1) of section G10A of the
Companies Act, 1956 —

(1) Annual Report of the Bharat
Earth Movers Limited  Bangalore,
for the year 1976-77 along with the
Audited Accounts and the comments
of the Comptroller and Auditor
Genera] threon

(2) A stafement axplaining that
Government gre in agreement with
the above Report and therefore no
separate Review on the working of
the Company 1s being lad

[Placed in Library. See No LT-
1800/78



